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and the entire amount of subsidy meant 
to be given to the booded labourers by them 
banks is swallowed by the bank officers them .. 
selves. There is, therefore, need to see 
whether the amount of Rs. 4,000 meant for 
rehabilitation of a bonded labourer is actually 
liviD to him so that he is able to make his 
both ends meet. The economic conditions of 
many of the bonded labourers you have 
freed is very bad today and if they continue 
to remain financially handicapped, they will 
definitely go back to those very persons from 
whom you have freed them. You must set 
things right. 

I would also like to make a submission 
about workers' participation and draw the 
attention of the hone Minister of Labour 
towards this. Your decision on workers' 
participation in management is very good 
because with the cooperation of both the 
parties the institution will be benefited, but 
what is actually happening is just the oppo
site. In the public sector as well as in the 
private sector, there has been nq workers' 
participation so far and consequently, the 
mills are incurring losses and the assets of 
those mills which are on the verge of closure 
have been transferred and the mills made 
sick. The main intention behind this is that 
the private secotor people do not want that 
there should be workers' participation in the 
manapment. Tbe)' do not want that the 
workers should know the day-to-day irregu
larities being commited by them and that they 
should draw the attention of the public and 
Government towards those activities so that 
action could be taken against them. 
and tberefore, they are not allowing the 
workers' participation programme to succeed. 
If you honestly want that this programme 
should be implemented then the laws shollld be 
formulated in such a way that there re,nain~ 
no option for them and that work 1;'1 S 

participation is made compulsory so that 
both the employer and the employees toget her 
run the management efficiently and with 
this the evil of more and more mills becom
ing sick can be eradicated. This arrangem~nt 
requires to be enforced in an appropriate 
manner. 

I also want to submit that a new practice 
is obtaining nowadays under which emp
loyers are getting work from the people in 
he name of apprenticeship even up to two 

ytears on payment of a wage of Rs. 5 per 
da)' and in this way these people do not let 

.A utonomous Corporal ions 
even the minimun wages. There is definite 
need to pay attention towards tbese things 
and if yOU do the needful our friends from 
the Opposition will not be able to level base
less charges against Government, we have a 

progressive Government and Government have 
taken such steps as have benefited labour. I 
would, therefore, request the Labour Minister 
to implement the labour welfare programmes 
vigorously so that the workers. get more and 
more benefits and make progress and contri. 
bute towards strengthening the Governmen t. 

With these words I support the Demands 
for Grants of this Mi llistry. 

15.30 hrs .. 

RESOLUTION RE: CONVERSION 
OF A.l.R AND DOORDARSHAN 

INTO AUTONOMOUS 
CORPORATIQNS- Contd. 

[English] 

MR. DEPUTY SPEAKER: The House 
will now take up further discussion on the 
following Resolution moved by Shri M. 
Raghuma Reddy on the 19th April, \ 985: . 

"This House resolves that the All 
India Radio and Doordarshan be conver
tee! into autonomous corporatioJ;l~ to 
ensure Qbjectivity, impartic;ility and in~e
pendence of the mass nledia." 

Mr. Priya Ranjan Das Munsi was on 
his legs last time. He may continue. 

SHRI PRIY A RANJAN DAS MUNSI· 
(Howrah) : The other day, while initiating 
the debate in this matter tooth and nail I 
opposed this Resolution, not in the sense 
that I am to oppose it, but on basic grounds 
which I would like to explain. I hope if T 
explain pOint bv point the whole House wiJl 
join me and obviously the mover of the reso .. 
lution may think of withdrawing it. 

Fi~st of an let me explain and let us all 
understand in this HOllse the basic concept 
of the Indian democracy; and in that light 
the role and function of the radio and 
,television as one of the major instruments of 
rn~dia operations. 

As you know in our democracy we have 
an institutjon caned Parliament where people's 
voice and views and ideas are exchanged. 
Th~~y cc)me into 1iglit through the mass 
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media and tbey ·try to help the people to 
develop opinion on basic issues. We have an 
instrument caned judiciary, in this demo
cratic organ, where ultimately the interpreta-
tion of the Constitution and interpretation 
of the laws arc explained. We have a text to 
operate all these things called Constituion. 
Our Fundamental Rights and various other 
Directives are very much clearly specified in 
pages after pages based on which people can 
understand the scope of their participation 
in the democratic functioning. 

Now, I highlight these points not because 
I belong to the ruling partl, but essentially 
because I consider that while we discuss this 
particular aspect of the Resolution we should 
first think that we are not essentially the 
party representatives, we first of all are real 
patriots and responsible citizens of this 
country. 

Now tet me highlight the text of the 
Resolution. The Mover of the Resolution 
highlighted three aspects-objectivity, itnpar
tiality and independence of the mass media. 
If we consider for example radio and tele
vision as major instruments of mass media. 
then, according to the mover of the Resolu
tion," its objectivity, impartiality and inde
pendence must be presered. According to him 
it is not being preserved nowadays.' He 
fe~ls~ therefore, that the House. sbould 
resolve to consider that All India Radio and 
Doordarshan be converted into autnomous 
corporations. 

Now. I would like to explain and I 
hope if I explain in that manner the whole 
House will join with me. For example in 
democratic countries, specially where the 
developing nations are there, their aspect of 
functioning in the mass· media is shch that 
the so-called democratic powers inherited basic 
malaise of colonialism and imperialism and 
are still persisting throughout the various parts 
of the world. Their dealing with the mass 
media are different than ours. 

Now let me refer to the BBC and the 
Voice of America as a matter of example 
because these are two powerful mass media 
instruments of the United Kingdom and the 
United States. If I am not wrong, now-a
days it has become a fashion among many of 
the people to quote BBC and the VOA white 
trying to jus tify the concept of autonomy and 
independence of the radio and television in 
India. 

I. would very much be deligh ted j f my 
hon. friend. the mover of the Resolution 
can substantiate with records, papers and 
documents the autonomy and independence 
of the BBC. The B.B.C. cannot still forget, 
and it has not yet forgotten, it cannot just 
believe that it is not a mass madia instru .. · 
ment only, it always feels that it is after' 
al,l a major mass media instrument in the 
United Kingdonl which still feels that it can 
rule here and there in its own way. 

Mr. Deputy Speaker, Sir, the Britisb 
Broadcasting Corporation can take up the 
matter independently w,hat is happening in 
Punjab, can discuss the matter independently 
what is happening in Uganda, but never in 
the name of utilising the independence and 
autonomy it tried to highlight and differen
tiate the causes and sufferings of those people 
who still feel that Ire]and should be an 
independent Republic and they can have 
their own activities in lreland. I do (lot say 
it should be there, l' ut what I say is, in the 
name of their own super independence they 
use this instrument in the global nature to 
condemn X or Y nations for their own design 
'" hich suits the British diplomancy in their 
usual term of their old colonial rule to 
uptodate behaviour, but they never teU 
independently and emphatically about the 
matter concerning the affairs' within their 
country. Now, Mr. Deputy Speaker, Sir, 
once this matter was referred, then it was 
stated that· after aJI every Corporation will 
have to discuss everything independently but 
discarding national interest. If that is the 
national interest of Britain and is being served 
by the British Broadcasting Corporation as an 
independent, autonomous Wing, what horm 
is there in All India- Radio and TeJevi. 
sion .which is now functioning absolutdy 
objectively safeguarding the interests of the 
country'? \Vhy should 0 ur Mernber~ fecI 
agitated ? Our Members feel agiatcd for 
two reasons. I will give some examples of 
this. I feel, the Members do often feel 
that the radio and television only ca tcr to 
the news as the spokesmen of the Govern. 
ment. I do not deny that fact. It is a fact 
that the Government report. news, items, 
Ministets' speeches, and Ministers' references 
are often quoted giving special priority to 
time in the Tadio and television~ J do not 
dispute "at all that thing and there, if some 
members of the political party feel that their 
viclt's und their news are. sufficiently conlmuni .. 
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cated to the people through that channel, 
I do share their sentiments, they can easily 
feel that objectively and independently radio 
and television are not functioning. 

Now, let me come to explain the point 
of independence and autonomy aod the so .. 
called objectivity. 

MR. DEPUTY SPEAKER : Please be 
brief. 

SHRI PRIY A RANJAN DAS MUNSI : 
I cannot be brief? 

MR. DEPUTY SPEAKER : You have 
already taken 26 minutes. 

SHRI PRIY A RANJAN DAS MUNSI : 
How can it be ? 

MR. DEPUTY SPEAKER: Last time 
you have taken 26 minutes. 

(Int errupt ;ons) 

SHRI PRIY A RANJAN DAS MUNSI : 
No, Mr. Deputy Speaker. You were not in 
the Chair on that day. On that day I spoke 
for one-and-a-half minutes and there was a 
quarrel and half of my speech was expunged. 

MR. DEPUTY SPEAKER: I think you 
have taken 26 minutes. 

(Interrup.ti(Jlfs) 

SHRI PRIY A RANJAN DAS MUNSI : 
Mr. Deputy Speaker. Sir, in fact, I am 
speaking today only. On that day it was a 
rehearsal of voice and counter-voice and 
nothing else. 

Mr. Deputy Speaker, Sir, radio in India 
and particularly tel~ision in India-tele .. 
vision in India operates in one channel and 
Radio in India operates through many many 
stations and I do not know any otber part 
of the world which operates so many sub
stations and stations in one country as India 

. is operating. It is not All India Radio, All 
India Radio means Akasltwani news catered 
to by Delhi. It is not that. We have regional 
centres and sub- regional centres. Two types 
of things are to be explained through the 
mass media organisation-one is the news 
and the other is the views. So far as the 
news points are concerned, I think most of 
the Memhers are in unanimity that there is 
a wide coverage so far as news items are 
concerned. but I think the agitation is on the· 

point of views -on a particular i.ue tbe 
reaction of the A party or a B party or a 
C party, how it is related. 

Mr. Deputy Speaker, Sir. the B.B.C. 
during the Falklands war-and about B.B.C., 
as I stated, in matters of South Africa what 
role do tbe play? Sir, a few footballers and 
a few cricketers two years before preferred to 
join the South African contingent to play the 
sames. An interview was taken as to why 
they were going to play for South Africa. It 
was highlighted by the B.B.C. But the coun
ter opinion that, due to the cause against 
apartheid, the cause against racialism, people 
want to boycott their goi ng to South Africa, 
was not highlighted. 

In this matter, in the London University 
itself, in the student campus, the debate was 
organised, 2 or· 3 years before when Mr. 
Ardiles went to South Africa, BBC 
highlighted that aspect but did not give the 
parity of that news item w~ich condemned 
Mr. Ardiles going to Sough Africa. It 
precisely gives tbe ides that in the name of 
independence and autonomy, the actual 
interest of the colonial ruler was sought there, 
not the interest of the people. In India and 
in many other developing nations which have 
just emerged from the bondage of slavery 
and exploitation, these small or weak parts 
are allowed to operate tbe independent radio 
and mass media stations, what will be the 
danger? Frist of aU, let us for a moment 
forget that there is All India Radio in India. 
Let us forget the Door Darshan in India. 
Let us think tbat some Corporation is there 
headed by X, Y or Z. You know that it is 
true that the developing countries, especia lIy 
the third world countries, are facing every 
day a kind of assault from the imperialist 
and colonialist forces in many designs. 
Suppose a particular part of Tanzania or a 
particular part of Bangladesh or a particular 
part in India is in trouble to th~ t extent 
which endangers the unity and sovereilDty 
of the country, suppose there is an independent 
Corporation free from all controls of the 
Government and, if necessary, of the Parliament 
also, that Corporation engages people from 
abroad continuously to campaign, propagate 
the views in a manner which an incite the 
people to join and unite more ~ffcctive]y in 
order to satisfy the evil designs of the impe
rialist forces and other designs. what win 

happen? I am now referring to the incident Chile 
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One month before the date of the cruel assassi
natioD of Salvador Allaooe, it was not only 

over tbe. national isation of mines that the 
,·trouble started but it started with the news
paper and radio station also. In their broad-

,Galling system, Mr. Salvador Allande's speecb . 
was DOt sufficiently hi.blilht related to the 
people. The objection was raised in Parlia
ment of their democratic Government. Why 
was it so ? It was found that the people 
who are appointed there are having from 
that time their allegiance to the man who 
Jed the people of the nation. When Salvador 
AUande was not killed, half-an .. hour before 
that. the news was broadeast that tbe people 
should be ready to revolt against Salvador. 
It was not my speech. It was tbe report of 
the Commission by Mrs. AUande who 

. travelled the whole world after Salvador's 
asslssination. The designs of imperialist 
agents and colonialist agents do often operate 
through medias. I am not blaming the news
paper. But the fact remains, throughout the 
developing nations, their counterparts and 
agents are actively engaged. In a country 
like India, Bangladesh, Tanzania, Nigeria and 
all the countries which are still struggling, 
not within the third world, but if all the 
countries join together, if their powerful 
instrument is declared as independent in 
nature free from the control of Government, 
I am sorry to say, it will not help ultimately 
the nation to prosper and advance. 

I said the other day that Jagjit 'Singh 
Chauan got the advantage to incite tbe 
people in London, specially tbe Sikh commu
nity because of the advantase of BBC, 
because of the advantage of Voice of America. 
If independent Corporation in India would 
have been there today, thank God, . who takes 
care of the nation'll do not doubt the 
bona-fides and integrity of any political 
party in Parliament, whether Janata, or 
Congress or C P I or CPI (M). I only 
feel whosoever come to rule the country, they 
take care of the media to that extent that 
ultimately they do not endanger the unity of 
the nation. That is the most important thing. 
Today when we are discussing this rcsolut,Qn, 
we are discussing about playing an a~tive role 
when the basic unity is questioned b, the 
country by certain forces which we{~npw pr. 
If you compare with DBC functiot\ipg and 
Voice of America functioninl wbi<:~ ulti
mately operate not for United Sta~os. ,and 
LonGon but· operate fQt,c:ludcatiae. 'OI*"a
.... taci.tina pooph ala ..... '0"" 

London and United Srates, if you compare 
in that angle, in this attitude, 1 am sorry we 
are misjudging the point and de-valuing tbe 
point of our mass media organisation. The 
point that I would like to make is this. 
Members, may feel that news is broadcast or 
televi~, but the views are not taken care of 
sufficiently. I would, therefore, make this 
suuestion to the hon. Minister. If possible, 
increase the time of the television and radio 
to that extent. During Parliament Session 
we discuss all kinds of major issues. During 
the Assem bly Session we discuss almost aU 
major issues. Please consider my suggestion. 
After every Parliament Session, you provide 
half an hour on the radio and give time to 
every Opposition leader to spell our the 
burning issues of the nation and also their 
opinion, if they want; and also provide an 
answer-session to the Government, both 
Centre and States, for another half an hour. 
It will establish a new democratic cultLlre in 
the country. By that the agony and anno
yance of some of the people can be taken 
care of. This is my first suggestion, and this 
is for both the States and the Centre. 

Radio and Television are not merely to 
give you views on politics. They have to 
cover the social and cultural aspects also, 
including promotion of human values, aduca
tion and science and technology. We may 
not think of producing atomic energy for the 
purpose of wac, but we may like to devefop 
atomic energy or nuclear energy for energy 
purposes, for peaceful uses. I f there is an 
independent corporation and man is 
appointed there who is basicaJly opposed to 
the philosophy of science and technology in 
the country, he may go on propagating a 
view which is against the basic interests of the 
country. We have two things in the country. 
We have. the political interests. the interests 
of the respective political parties, and we 
have also the national issues where we are 
all one. If individual issues or party iSfUCS 

are opposed, I do not mind. But if the 
basis of the national iss uses are questione~ 
every day. do you think it wiIJ help the 
country to grow? On matters of communat 
harmony, we are one in the House. On 
ma.tters 9f national unity, we are one in the 
House. On fighting imperialist forces. we 
arc one. Our economic policies may be 
q.uestioned by you. That in different. We 
may say tbat we are fighting for youna 
people. tbey should be provided job~t and all' 
lhat.. tNt ¥O\l t,naf b .. ~e.. 4~ttC:feDt view, 
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That is a different thing. That can be given 
expression to on radio and television, but in 
a manner which will maintain the dignity of 
the radio and television. Therefore, my 
proposal is this. If you make it a wider issue, 
in the name of independence, objectivity and 
aU that, then I may warn you that whatever 
is left in-the country in the name of unity will 
be destroyed. You do not know how they 
operate. A single column article in the 
Statesm'an in Calcutta in 1965 led to huge 
communal riot". A single news item-I do 
not like to refer to the name-after the 
ass!ssination of Shrimati Indira Gandhi by 
a news ageney cr\!ated havoc in some parts 
of the country. If these things can be done 
by a small thing, think of the dimension that 
an institution like this, if it is created, can 
do; every Tom, Dick and Harry will do 
whatever they like. What England can afford, 
what the United States can afford, India 
cannot afford. This, we have to understand. 
There we have to make the categorisation. 
That is why I have come forward with this 
suggestion. 

Radio and television have to cover some 
wider aspects. Take, for Instance, sports. 
Those wh\) are Ministers, I do appreciate, 
do not find time to waich the performances; 
they have to obtain reports only from their 
officers. In the name of Pandit lawaharlal 
Nehru one unique thing wac;; done by late 
Shrimati Indira Gandhi I remember, in 1980, 
it was she who initiated a few of us, "Why not 
bring the whole world in the field of sports 
through a tournament dedicated to lawaharlal 
Nehru?'" For the first time we started the 
Nehru Tournament in Calcutta. The West 
Bengal Government gave aU the support to 
make it a success. It was the first interna
tional tournament and teams from Latin 
America and China came. Shrimati Indira 
Gandhi inaugurated it. This international 
tournament is increasing the prestige of the 
country every year. We never dreamt that 
world professionals would come and play in 
India. Forget about Latin America; we 
never thought that Russia would come and 
play in India. Last ye3r in Cochin the soceer 
finals were between Yugoslavia and the Soviet 
Union. Thousands and thousands of people 
watched. But_the television did not cove~ 
anything. The T.V. could have earned a 10t 
of mom~y b~C'ause people from outside wanted. 
to buy the time .for their channels. I begged 
with the T~tevision Department, but nothing 
happen~d. Similarly, ~be Federation Cup " 
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is going to have the finals· in tbe second week 
of May in Ban_lore. We have made a 
request for live coverage. But they may not 
give it. If there is no time, Why don't you 
increase the time? Sometimes they say that 
they do not have the camera or the screen. 
These are not the arguments to be given. You 
are not to project always the politicians. You 
have to project s ports, music and social 
welfare aspects. But nothing is done. Sport&, 
especially, is very much neglected. I request 
the Minister to constructively engage tbe 
young forces. You may immedia~ely open a 
regular channel for sports in T. V. You 
immediately, start a regular channel for 
sports. In Calcutta a unique stadium bas 
been built wljich is the pride for the whole 
country. It will be completed very soon. 
I mportant games are being conducted there. 
Another event is noing to take place day after 
tomorrow. I do not know what arrangements 
the Doordarshan is making to project such 
events. These are important things. What 
wrong is there to have another channel for 
sports only. 

Another point 1 want you to consider 
objectively. In India our literacy is low 
especially in semi-urban areas and villages. 
With our sense of maturity and with our 
Indian typical ~cciety~ aping western society 
and anow ing permissive things on the TV is 
not good. In the Western countries their 
cuI ture is entirely different and even children 
with a cup of whiskey in their hands they 
enjoy the programmes along a10ng with their 
parents. So you have to be very particular 
about the projection of films on the TV. 
Why do you do it 1 I can understand the 
parents after returning from office require 
some relaxation. You know the students 
have to complete their lessons for the exami
nation. If you are to screen an y movie on 
the TV, do it after 10 O'clock in the night. 
In every part of the world movies are shown 
after 10 or 11 or late in the n iSh t when 
children complete their studies and go to bed. 
You show your movie with all the obnoxiou s 
things right from 7.30. The parents will stop 
the children. 'Don"t come, go and study your 
lessons.' But they will peep through the 

: window or the screen. These are not helping 
our family culture, the typical Indian culture 
or the parenthoOd. You kind.y do it after 
10 p.m,· What· is wrong "/1 If the children 
want to see; let· .them. see after tbeir studies. 
Or on every hoI iday yoU~'QqlJ h."e it, at . .tO in 
the motaina. But yO\1' deliberately' .d~ at 
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6 .30 or 7.30. Nowadays children give full 
names of the heroes and beroines and all 
kinds of things. I tell you this is not helping 
us. Progross does not mean this kind of 
advancement which is spoiling our national 
character and values. I suggest to you to do it 
after 10 or 10.30 wben it will be appreciated 
by the parents. 

MR. DEPUTY SPEAKER: After 10.30 
you mean students will go to sleep ? 

SHRI PRIYA RANJAN DAS MUNSI : 
The students can see and they can afford to 
see. But why do you do it at 6.30 or 7.30 
p.m.? Then if you forbid the children, then 
they will make it a point to see it. 

MR. DEPUTY SPEAKER: They will 
not go to sleep until we go to sleep. 

SHRI PRIYA RANJAN DAS MUNSI : 
About the projection of films, I do not know 
what is happening in TV. Either they do 
not have money or they select. 

MR. DEPUTY SPEAKER : Now the 
time allotted for this is over .... 

SHRI RAM PY ARE PANIKA : We 
want more time. At least 4 hours we want. 
This is a very important subject. He bas 
brought the subject. We want to discuss it. 

MR. DEPUTY SPEAKER: We win 
fix 2 hours. 

SHRI RAM PYARE PANIKA: 4 
hours. 

MR. DEPUTY SPEAKER: For the 
present, we will fix 2 hours. Upto 6 O·clock 
we can continue this. Do you want to sit 
again after half-an-hour ? 

SHRI RAM PYARE PANIKA : No. 

MR. DEPUTY SPEAKER: Then~ let 
us fix 2 hours. Then we will see. Is it 
all right? 

SOME HON. MEMBERS: Yes. 

MR. DEPUTY SPEAKER: We Bre 
extending 2 hours just now. Mr. Priya 
Ranjan Das Munsi to continue his speech •. 

SHRI PlUYA RANJAN DAS MUNSI : 
No~adays through the movies you can 
educate the children I do Dot know who tbe 
ec;~ are. Ther,e.,. films whicb are 

utter flops which are to be screened. But 
there, are better movies which are given 
awards, which are very real I dOD't know 
why every month you don't make a fixed 
programme that at least one movie should be 
there, a kind of biogrophy or a life struggle 
or something like tbat. There are so many 
stalwarts of our country. But nothing is 
shown. If there is an occasion relating to 
Shivaji Maharaj, they will show a little bit 
of it. If there is occasion of any particuJar 
great man's birthday 'they will try to show 
something. Why don't you make a 
calender? Every month you should show at 
least one movie which has some educative 
value to be screened. It is not there. 

Regarding regional films there are many 
important regional films like Telugu, 
Malayalam, Tamil, Oriya and Bengali. 1 
must appreciate especially the Malayalee films. 
Once upon a time we were proud of the 
Bengalee films. I must give my compliments 
.to malayalee film directors. In some films 
the standard is better than the Bengalee 
films also. With a little bit of dubbing why 
don't you screen that Malayalam film? 
Why do you screen on the national pro
gramme MaJayalam or Tamil film where 
there is no dubbing? We cannot follow it. 
What is wrong to give a dubbing to it? 
You could do it. There are very good 
MaJayalam movies and this can be an 
exchange of ideas and things like that. So, 
this is about the films. 

Now, about Music. Sir. you know that 
in our country people cannot afford to go to 
big cities and enjoy the music from the 
great artists paying huge amount. It is very 
difficult whether it is famous Lata 
Mangeshkar or artists like Anup Jalota. TV 
can take the responsibility to screen every 
month. There can be two types of things. 
One thing can be teaching the students in a 
particular gharana style for half an hou~' or 
so. On another day you may devote for 
any special or renewned artist, for his 
exclusive contribution either in instrumental 
or vocal music. What I say is this. I had 

. been to ,China last year. I was surprised 
to see a very interesting thing in Chinese 
television. There were sume songs and 
poems on the revolution led by Comrade 
Mao Tse-tung. What did they do? Every 
month one programme should be there 
depictina the poetry and sonp on the 
revolution. Based OD the dream wbic;b tlr: 
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leaders' dreamt for Chi'na and what China 
today is~ there is a comparative story. It is , 
a unique programme. I enjoyed it like 
anything. On another day Chinese folk 
dance and folk culture coaching was there. 
It was shown in television. It was a train
ing programme. They were danciDI, training 
and explaining. One of such prog-rammes 
I saw in the hotel room and the bearers 'and 
the stewards were giving a careful watch 
and they copied it. I came to know how 
great was their ancient culture in China. 
What is wrong in the great gharana of 
Allauddin Khan after the great Tansen? I 
was asking a question the other day about 
Rabab music. A tape record has been lost. 
In Indian classical music today many 
students in classical songs do desire that at 
least one visual should be there of some 
eminent artists ]ike Bhimsen Joshi 'or Ali 
Akbar Khan. He may teach once in 6 
months, twice in a yeay to the students 
explaining the ragas and all these things. 
It will have tremendous educative value 
Learners get benefit out of it. Many people 
can benefit. But nothing of this sort is done. 
Hardly any such programme is there. 

There are interview programmes. Such 
interview programmes are there for hardly 
half an hour or 20 minutes. There are only 
Questions and answers. There are fair 
looking people of the TV centre; they talk 
and exchange their views and then the pro
gramme is over. It does not help. I 
sometimes feel really shocking when I see 
s'ome progammes on TV. Probably they 
cannot hire the competent people. There 
are their own group of people in the TV and 
their relations. I have taken some photo
graphs. On some occasion what they do is 
this. You will be surprised to know this. 
If you take the programmes of a11 TV stations 
and meticulously keeep track of th~ photos 
you will find that 3 or 4 are repeated once in 
a year. They are the ~.~~~ faces. You 
find same fac~s in the annual fubction of 
TV~ You find the" same faces in any 
special function of TV, of course, with some 
different sarees and kurtas. Are you so 
incompetent even to bring people? Can 
yo~t' not bring some new faces? So, this 
kind of vested interest is operating in TV 
stations. This should be removed. I think 
the Mtnister will, take note of this. 

About the Youngsters, thero is a pro
fWlll1lC in Calcutta Door Darsban. It is 
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'Youth Times~ and in BengSl.Ji it is called 
'Tarunderjnya t for the young people. This 
programme was very nice in the beainnina. 
But nowadays the persons who perform 
those programmes. first of an, are not 
young. 

MR. DEPUTY SPEAKER: They aro 
performing for the young. 

SHRI PRIVA RANJAN DAS MUNSI : 
Earlier the programme was by the young. 
The moderator I should say is more than 50 
or 5S. If these people who participate are 
considered to be young, then, God alone 
will help the yougb of thig country and the 
younger generation. What is happening is 
this. There are some vested interests in 
every television station. If your son or 
daughter is a talented one, he or she must go 
through the audition test. Then only he or 
she should be selected. What happens is 
this. There is a channel. There is a 
cameraman's lobby. There is the Producers' 
lobby. If cameraman's lobby is not 
cooperating with the producer then the 
production will flop. What they do is, they 
make an exchange programme. They say, 
this time you give 3 of your nominees. Next 
time I will give you nominees. In such 
mutual excharge, real talents are not coming. 
I told one day the Director of Calcutta Door 
Darshan, "Why don't you do one thing: 
Take the judge from outside for the 
Audi1ion test." There should be a panel. 
They should say for the next 3 months these 
are the people who will be selected from the 
panel who will perform for Tarunderjnya 
programme and other programmes. They 
can invite people from the rural area. But 
they don't do it. They will call individuaUy 
for 'auditton; but they will not, pay. 
U Jtimately it is the exchange programme of 
th4' cameramen's lobby or producers' lobby 
which will prevail. This lobby you kindly 
destroy. If you want I can prove, it. After 
Parliament session is over I can give to the 
Minister dozens of such examples where 
they are doing· this kind of thing. If we 
want to attain objectivity this kind of activite 
must stop. It should not be done. I hope 
the hoo. Minister will look it. 

The last point which I wish to make is 
regarding interviews and debates. The only 
item I appreciate in TV nowadays is the 
Quiz competitions. Tbcy are very nice. 
Tbey are tffoctively dealt wltb b, ~t 
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peo'pte. y oun8~stcrs and even elderly 
people do gain a lot from hearing. Quiz 
competitions, and Qui~ question. What I 
suggest is 'this. When you conduct inter
views aud discussing in TV it is my feeling 
that we never get lively debates for one 
simple reason. Either you do it hurriedly or 
you compel tbem to go through a guideline. 
J t is my experience. Now when a guideline 
is there, the moderator goes on pinking. The 
debate should Q,ot on like this. You may 
do it in a live manner. Dontt do it burn. 
Otherwise it becomes very duH, if the speaker 
feels that either the cameraman will show the 
finger or the moderator pricking him because 
he is crossing the guideline. This kind of 
debate will never get life. So, you have to 
see this aspect also. 

Sir, in the Radio also so far we have 
maintained the independence, ohjectivity and 
autonomy. I would only request the hone 
Minister as well as the mover of the Resolu
tion kindly to consider my requests and I 
would request the hone Minister that after 
every Parliament session. he may consider 
providing an opportunity in case the leaders 
from the Opposition want to speak on any 
issue they like, for 15 minutes or 30 minutes 
and the, party in power may answer the 
points raised by those leaders. Similarly, in 
the States after the State Assembly discus
sion, you can allow any Opposition leader or 
a particular political party to raise any issue 
they like and answer the points on behalf of 
the Government. If this kind of debate 
starts, I think the political leaders will be 
more responsible. I do not think that all of 
then will be like Mr. Tohra, or Mr. 
Longowal or . Mr. Talwandi. There are 
patriots also and they will contribute effec
tively and the reason for the grievances 
which he has brought out in his Resolution 
will be over. I would therefore request the 
mover of the Resolution to withdraw his 
Resolution considering the seriousness of the 
situation in the country and not allow 
himself to be trapped, provoked or influe
nced directly or indirectly, by the agencies 
who are oprrating mainly to disturb the unity 
of the country. 

THE MINISTER OF STATE OF THE 
M.INISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL). 
Sir, I am happy to announce Mr. Das Mllns~ 
wiU be· happy to note and, the .. House _. wilt 

be happy to note-that tbe football matcll 
to be played between Qatar and Iraq will be 
telecast live on the StJt, on the national 
book-up. 

SHRI G. L. DOGRA (Udhampur) : Sir, 
I oppose the Resolution move' by Sbri 
Raghuma Reddy. I do not want to deliver a 
long especially after Shri Das Munsi who dealt 
with the subject very elaborately. He has 
given various arguments which could be taken 
as being in favour of the mover of the 
Resolution. He has suggested' for improving. 
and functioning of t,he Television and Radio. 
But, Sir, I would like to say that the reasons 
given by the hone Member, who initiated the 
discussion on the Resolution are not convinc
ing to me. I heard the debate on the 
Resolution and the arguments that were 
given in favoured the Resolution were so 
superficial, according to me, that nothing 
substantial was,said in favour of the Resolu
tion. If these media are made as a 
Corporation, it is not going to make it work 
efficiently not it will work with independent. 
It will create more complications, on the 
other hand. 

Now, the hone mover of the Resolution· 
referred to Pandit Nehru's statement on 
Radio. What he said was that' excepting in 
the matter of policy, for day·to·day problem 
it can be looked after by a corporate body. 
But, what is use of bringing it under cor .. 
porate body? We have seen that Television 
would not have expanded as much as it is 
now it been controlled by a Corporation. 
The present expansion in TV in a very 
short period could take place because it has 
been under the control of the Government. 
we should feel proud of it and maximum 
expansion in TV network has been possible 
within a minimum time. I do not think that 
in many countries, this has been done. There
fore, I plead with the hone Minister thnt we 
must not put TV in charge of a Corporati('n. 
If it is brought under the control of a 
Corporation, it will lead to so many red .. 
tapism. It wiIJ face so many obstacles. 
Nowadays we want that both the media, 
Television and Radio, should improve very 
fast and they should be able to react to the 
situation that arises from day-to-day and 
that is only possible if it is run by the 
Government or by a Government Depart
ment.",: We know the situation around us. 
W~'WaDt,.to keep p'cace with'our neighbours, . 
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and we cannot ignore as to what is happening 
around us. I do not want to go into details. 
But who can keep the nation informed about 
thirigs that are developing ? Who can tell the 
people as to what they should do and who 
can inform them of the dangers? It is only 
the network of radio and television that gives 
us a true picture. So, we cannot ignore the 
situation and we cannot dist urb the arrange
ment that has proved so far so good and so 
progressive. 

Regarding programmes, certain members 
have said that there should be some change 
in the programmes, whether it is picture or 
something else. We cannot ignore the fact 
that radio and television have improved very 
much during the recent months. These 
changes are possible only because the bon. 
Minister is able to take interest in it. He 
can ~so contribute more by giving instruc~ 
tions " to the Ministry. He responds very 
quickly to all the constructive suggestions 
which corns not only from the members of 
this House but from other quarters as well. 
These are the main things which I wanted 
to say. 

There are educational programmes on 
both radio and television. I think the 
Ministry of Education is having a new 
pattern of education and to popularis.e it and 
al$O to belp the open university scheme, 
radio and t~levision can play a great part. I 
feel that this is not possible unless it is fun 
as a Government Department. If you have 
a corporation instead, it will become difficult. 
This is another point which I wanted to 
highlight. 

Originally radio and now television have 
given new life to writers. In my area~ the 
language Dogri is only spoken and not much 
is written in the language. But then there 
was some awareness amongst writers and 
they started written in this language, which 
is till now only a spoken language. 
But now they are producing literature in 
this language and An India Radio jn Jammu 
has done a great deal to revive tIl\: language, 
to revive the folklore, the folk SOl1P:S and it 
bas even helped to creat new pocts, new 
singers and new musicians. This is also true 
of Kashmiri and Punjabi and this is also 
true of many other languages. So, these 
are the things which can be done only 
because it is not a corporation. Once it 
becomes a corporation, you cannot . even 

open a sinJ)e new branch of All Jndia Radio 
or a new station so far as TV is concerned. 

Even in tb, field of agricultural develop
ment. radio is doing a lot of service. It guides 
the illiterate farmers and illiterate peasants. 
The Ministry guides them as to what to 
produce, and how to produce programmes in 
various languages. This could be done only 
if there is coordination between, various 
departments. Once they become corpora
tions, their functioning would be sabotaged. 
As such, I request the mover of the Resolu
tion to withdraw it. 

We have just started developing Radio 
and Television. When we give suggestions, 
we can go upto a point. If the mover wants 
to stifle their functioning. he may press his 
point. Otherwise, he should withdraw itt 
since it is not desirable. 

B. B. C. was quoted in respect of both 
Radio and Television. Some people listen 
to BBC, because they want to hear anything 
which is anti .. C~ntre or anti·Government. 
Otherwise, BBC has nothing special about it. 
BBC gives an imperialist twist. It does not 
give any news, unless it serves its purpose. 
I feel that quoting BBC is not a very good 
thing. BBC is not a model. It is in Great 
Britain. There are other radio stations als o. 
They say so many things. Natura}1y, I do 
not aJTCe with them. 

We should have only a departmenta1 
agency, and also an agency which gives news, 
and programmes on education and develop~ 

ment activities and keeps us in touch with 
events. Therefore, 1 oppose this Resolution. 

As far as foreign countries .are concerned, 
our people living abroad, particularly, are 
not able to have access to AIR programmes 
or news channels. OUf Ambassador in 
Moscow told me once that he could arrange 
for our news from AIR being relayed from 
the Moscow Radio, so that people living in 
that area could listen to what is happening 
in our country. But we should do something 
i -e. independently broadcast news, so that 
our people living abroad, e.g. in Europe, 
Scandinavian countries, Great Britain etc. 
are able to Hsten to our radio. 

Our Government has done something for 
eastern countries~ because probably it has 
some strong station in Calcutta from where 
riews goes to south-east Asian countries. We 
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are a lreat country. People look to us .for 
so many things. We should make arrange· 
ments to ensure that our people living in 
various countries get our news there. 

As far as programmes on Television are 
concerned, educational programmes should 
be there. We should also increase the 
timings, if necessary. The duration of the 
national programmes shown in the newly
installed stations should be longer, so that 
people can see and listen to them and receive 
education and know things, because there is 
no subs titute to Television. There is no 
p dper, whethe r in English or vernacular 
languages, to substitute your T. V. and radio. 
Don't go by the opposition people, bacause 
whatever the government wants to tell, goes 
to them. Parties are not favoured by All 
India Radio and T. V. when they say great 
things about independence. 

Recently, the Home Minister issued a 
statement on the Punjab; the same evening. 
there was a discussion on the T. V. Poor 
Shri K. K. Tewary was surrounded by three 
persons. One of the mediators looked like 
a provoker. If somebody says that there is 
no independence in your T. V. and the 
Radio, I feel, he is not in touch with what 
you are doing or he does not want to confess 
to it. After that statement, I was convinced. 
~oor. Tewary was being lifted by ~them, three 
of them: one of them was myoid friend, 
Shri K. K. Gujral. and two Sardars were 
there. I don't think anybody would feel so 
m~!ch embarrassed as Tewary felt. I only 
say thi:"; because your institution is very 
independent. For God's sake, don't allow 
them to go beyond that. What 1 say was 
too much. 

So, I support Mr. Munsi in having a 
channel for sports; it shuuld be there. 
Programmes for children should be for longer 
hOUfS and every educative ones, very interest
ing ones. With the~c remarks, I oppose the 
resolution, but through you 1 request' the 
hon. Minister not to yield and go on improv
ing on wha t your predecessors have done so 
that we want make T. V. and Radio A-one 
and see that they become so strong that 
people living a broad could a]so listen to us. 

[Translation] 

SHRI HARISH RAWAT (Almora): 
Mr. Deputy Speaker, Sir, the hon. Member 
wants Doordarshan to be converted into an 

autonomous body. When be moved his 
Resolution' and was expressing bis views, I 
was thinking that after all what those consi .. 
derations were' on the basis of which he 
wanted Doordarshan to de converted into 
an autonomous body. Would he like jt to 
be brought on the lines of the B"B.C. 
Would he like it to function l1ke the B.B.C. 
which had broadcast the threat of direct 
action against the political leaders of a 
friendly country, given by certain elements 
working against that country? Or does be 
want to make Doordarshan a body like the 
nne in the USA. I think perhaps every 
month some sort of malicious propaganda is 
made over the U.S.T.V. network against one 
or the other elected government. These kinds 
of bodies, whether they are in America or in 
Britain, subscrive the interest of the ruHng 
party or some other class with vested interest 
is one way or the other. But in our country the 
situation is altogether different. It is surprising 
that even our communist friends support such 
a move Clnd when they make such a plea. we 
are surprised and feel sad. To support their 
point, our friends fr,om the Opposition have 
Quoted the late lawaharlal Nehru. The late 
Jawaharlal Nehru was a great democrat and 
he had . said that in due course we could 
think of such an arrangement but our demo
cracy was still if) infancy and that we had 
different compulsion~ and challenges' b~fpre 
us. :o'urs is a 'counti-y fuJI c,f .djve~sjtles. 
Varied cultures,' numerous languages, conven
tions and faiths exist in our country and we 
have to move forward keeping all of them 
together. In our country people can be 
sensitive even to the changing of the name 
of the All India Radio to Akashvani and in 
such a situation, if it is made an autonomous 
body, then a time may come when it may 
be managed by such people who may take 
decisions which may go against the interests 
of the country. Today, the clouds of grave 
danger are hovering over our country and 
there is also a danger from certain misguided 
people to the integrity of OUf country and. 
at this moment, a. heavy responsibility has 
fallen on our Doordarshan and Radio net
work to create the feelings on oneness among 
our peop1e. In 1962, when I was a student, 
Lata Mangeskar's song. Ai Mere Watan ke 
logo' had created a feeling of oneness and a 
feeling of sacrifice for OUf country. 

My friends have cited an example that 
the. ?~~~~ .of S,~!! In~ira Gandhi's funeral 
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tn'octssiot1 were sbo"n aver the T. V. net
work. Smt. Indira Gandhi la1d down hci 
life for t·he integrity of the country. Tbe 
enemies of the nation assassinattd her. By 
showing her funeral procession, these media 
had done· a sreat service to the nation and 
created a feeling of unity in the minds of 
the people. It bad made them aware of 
wbat they bave to do for the society and for 
the society and for their country I do not 
think such feelings can be created in thC 
people after it is made an autonomous body 
and the propokd body will not be able to 
achieve this aim. Ours is a developing 
country which has adopted certain policies. 
We have certain abiding policies like the 
po1icy of non-alignment. It is possible that 
tomorrow the Chairman or the Director of 
the proposed autonomous body may not like 
this policy and may start speaking against it 
and in such a situation the entire nation will 
be put in an awaward and ernbarassing, 
position before the international community. 

Secondly, we have to create an atmo,s
phere of development in the country. When 
the Prime Min~ter, of any other Ministe·r 
inaugurates some scheme or Jays the foun
dation stone of ~om~ projeqt( i" Deihi or 
elsewhere, that function is tel~cast over the 
media and .is seep by tbe peopl~. sittini in 
tbc·. far off places Uke. J A,1mor.a, ,Pit.horaprb, 
Kanyakumari, . etc .. ~4. they bave ,~-.feeliJ1J 
of participation in the COUtttry"s developJ;ll~n~. 
Also, effQrts are on tp expand and further 
develop the Doordarshan netw·ork. In this 
connection, there will hardiy b~ ~ny Me~ber 
of Parliament who has not ,written to Shri 
Gadgil for instaliing a TV tower in his 
area and there will be many like me in whose 

. area a TV tower has been installed but still 
I have requested instaUation or another TV 
tower in another district becaQse the people 
of that district are a.ngry with .me. When we 
the representatives of the people considering 
it a necessity are putting pressure for getting 
more TV towers installed in ,our .areas, we 
want that this facility $hould not be limited 
only to 70 per cent people, but it'should be 
extended to cent per cent popuJation of the 
~ountry. 

[English] 

PROF. N. O. RANOA : There shouJd 
be a TV set in eo/ery Panchayatghar. 

[Translation] 

SHRI· HARISH RA W AT ;' Shri Ranaaji 
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has rilhtJ, iaill sO. We a'lso want that in 
Ponchayatthars, community TV sets should 
be in·stalled so that the poor in the viUales 
who cannot purchase TV sets may be able 
to view it there. 

1 feel that the conversion of tbe Door
darshan into an autonomous body will not 
help in its development. As long as it remains 
a Government Department, Government' 
can exercise control over it. They can feel 
the pulse of the people rightly and guide it 
a~cordinaly. Therefore, -my request is that 
the Doordarshan should remain a Govern
ment Department. We need not copy any 
other country_ We have to prepare our own 
model according to the requirements of our 
country. The present set-up of the Door
darshan and AIR is ideal keeping in view the 
needs of and the circumstances prevailing in 
our co~ntry. The times are changing. The 
present is the time of transition. Changes 
are taking place in the fields of science, 
technology, communications, etc. Therefore, 
I feel that unless there is hundred per cent 
official control over it, no Government and 
none of their policies, even the national 
policies, can succeed. I would, therefoJe, 
r~quest the ,han. Member who bas moved 
this Resolution not to malign the media by 
being motivated by pplitj~al con&iderations. 
Such things cause harm to the country. 
Kindly do not do any such thing which may 
cause a . set~ack to the work being done in 
this sensitive sector or may create difficulties 
in the way in which this wing is functioning. 

We are going to celebrate the Silver 
Jubilee of Doordarshan this year. It was 
started 25 years ago. The way you have 
rapidly expanded it during the recent past. 
particularly during the last one and a half 
years, Mr. Minister, I want to congratulate 
you specially for that. There should be no 
let-up in this programme and action to 
implement it should be taken speedily. 
But, at the same time, this thing should also 
be kept in view that Doordarshan does not 
get more commercialised. Advertisements 
which do not conform to our policies should 
not be accepted. Someti.mes such amusing 
advertisements are telecast that one is 
surprised how these are being shown on TV. 
I want that money should not be the only 
consideration in accepting advertisements. 
They should be in consonance with our 
national policies so as to create an atmos
phere of (jevelopment. proaress and unit)'. 
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Our pttitude towards Doordarshan should 
not be determined by too much' or" deipart
~nental corisiderations. 'We' ~hould try' to 
bri~g professional talent to the' fote," who 
may 'ba ve ,permanent association with it and 
whose interes ts may also be associated with 
it.' Ou~ TV programmes should be such 
that more and more peopJe may like to view 
tbem. I think 'this can be done qllly when 
you bring in professional p~ple permanently. 
Presently, casual artistes are being exploitep 
too much wbereas t~ese people have played 
a very important role in making these medi~ 
a success. I would urge tbat tho interests 
of the casual artistes should be protected and 
as and when vacancies arise they should be 
absorbed against them permanently. 

I want to raise one point here. Hindi is 
our national language and it is our national 
requirenlent to protect and promote it. It has 
been observed that Akashvani and Door
darshan discriminate between the' two news 
agencies. They play more for new$-items 
of English language news agencies but pay 
less to the Hindi news agencies for the supply 
of news items. It is not good. If such is 
the attitude of a Government D~partm!nt. 
then ,the people working in the field of Hindi 
aud Hindi news agencies will be demoralise,'d 
and it can have an adverse effect on them. 
The condition of the Hindi news agencies is 
already worse and they need your protection, 
help ane sympathy. When they do not get 
even their due, I think it is not proper. 

I had also read one of your statements 
about news agencies to the effect that you 
would not interfere much in their functioning. 
The Hindi" news agencies, whether it is 
Hindustan Samachar or any other agency, 
are in a way financed by the State Govern
ments and if they fail or get weakened, then 
our very purpose will be defeated. I would 
urge that you should look into this rna tter. 
If 'you do not amalgamate all the news 
agencies, then at least employ the workers 
of those agencies who are getting sick' into 
the other aaenCies and pay them their 
salaries, fees, etc. In this' regard at least, 
there shoQld be a uniform policy. ' 

My friends from the Opposition have 
raised two or three pojnts. I have also one 
complaint and~ as a Member Qf Pa~liament 
my, compJ~int il that ~ur ~~~ia, .. 1?;~\~~ul~r]Y 
~k'Mvaqi and (l?~r~~"~ i'I,~ ;~r 
prof~oco t,Q ~'9Rpo,ai~Oll .M:,~~n ,t~,n 

to those of the Ruling Party. When respected 
SbrfRangaJi;'w1io is an exper'enced person, 
lives sdme sugestion that is not given 
'p~terencet but even if some such matter is 
raised 'durin, the 'Zero Hour' by our friends 
from the Opposition as has no relevance to 
any matter before'the Hause, that is telecast 
'or' b'roiu!ca'st by Doordarshan or Akashvani 
in one way or tbe other. 

16.38 brl. 

[SHR( SON.NAT~ RATH in (he Chair1 

I w9uld, therefore, urge the hon. Minister 
to at least tell us how Jnuch time is given to 
tho Opposition and, in view of the vast 
mt\,jority oC ~he 'Congress Party in our 
Pafliament~ how much time is given to the 
Congress' Members, 'because an effort has 
been m lde to create a plrticular Lnpression. 
We' wallt to re:njve th'u impression. , ' , 

With these word~, I would urge that the 
way the work of developm.!nt of the D~or
d.lrshan n'etwork is going on, it should be 
done with firmness tl"nd in the remote ar4!as. 
sensitive 'areas and the border are lS and 
these media should be further strengthened. 
You have expanded this network in the 
North-Eastern region on a priority basis. 
These 'are certain other 'Norths' also, there 
are far~ftting areas and tribal areas. You 
should. expand your network to those areas 
also. W Irh these words, I vehemently oppose 
this ReSb1ution. 

{English] 

StIRl GIRIDHAR GOMANGO (Kora
put) : Mr Chairman, Sir, I rise to oppose 
the Resolution because the aim~ and objects 
which have been spelt out in the Rosolution 
are n,?t for the interest o,f the people 'at Jarge. 
The AIR and TV will is being' controlled 
by tl'\e GQvernme~t. JJut· it will not be 
possible for the Government to 'hand 'over to 
t~e Autonomous Corpor~'tion to manage it.' 
I think ~lle l\ims an~ objects which are given 
in the, ~osOhltion ,are .not reflected properly. 

We are not discussing this time regarding 
tJ'le Demand ror Grants for the Ministry of 
IRS !due 'to laek of time. Therefore I take 
ihis 'opportunity to "etpress my views for 
(ftvelopment to8ardina television· and radio,. 

1 \ I ~ ." 1,1' ;. I ~. I 
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nearly 216. important recommendations 
which were examined by the Government 
and most of ~be recommendations have, been 
rejected. This resolution have been bro~iht 
forward not on tbe basis of tbe recommen
dations of the Verghese Committee, the 
mover. m,oved this resolution to propagate 
in the country that they want autonomy of 
the radio and television, but the Government 
is not accepting it. 

We know that neither ",eople nor· the 
Ooverl)ment can control the role of the 
press because that is independent. They can 
play the role to impress, to express and to 
supress according to their wishes in the, name 
of freedom of the press and you cannot 
control or you cannot impose on them 
certain things according to your wishes. 
Likewise, once radio' and television' will be 
under an autonomous corporation, 
then, neither the Government nor the 
people nor the Members of Parliament can 
control the autonomous Body and persuade 
them to abopt certain guidelines for the 
bonefit of the country, for the intelests of the 
Government whichever party forms the 
Government. So, if this is the exact condition 
which we are seeing, then keeping in view 
all these aspects, I oppose the autonomous 
Body which the Member proposes in his 
resolution. 

Now we can ask the Government to 
expand the network of radio and TV . but we 
cannot go to the autonomous Corporation 
and .sa~~.that you have to expand the radio 
and· TV net'work. If the Corporation likes, it 
~rll"~do or if it does not like, then insist and 
compel to do so. Likewise, that apart 
there are certain drawbacks also. The draw
backs are mainly with 'the implementation 
of the information. The implementation of 
the information policy which is the main 
objective of radio and TV depends on infra
structure of the information network. I feel 
that before giving information to the people, 
we have to interpret what is the exact inten
tion on the information you are giving to 
the people. We have to consider whether the 
information we are giving is important for 
the nation or not. We have to consider what 
impact it will make on the people of J ndia. 
Whn t is tne intention behind our giving that 
information? These are the basic things 
wwch the .' ·couotry needs. If you ask the 
. OoverDm~ilt' to follOW" cert'iin principfos 

naturally the Government has to go by 
tbose princip lest because the Government is 
made by the people, and that Government 
is answerable to the people. But the Corpora
.tion is not made by the people and they 
may not answerable to the people. This is an 
important infrastructure tbat we need. 

Another thing is this. My hone friends 
are saying that democracy is very important 
for this nation. We have also adopted it. In 
democracy, with what power do you fight 
injustice and have the grievances ventilated '! 
Ir .. democracy, pen pays a vital role; the 
second is speech and the third is visual 
appearance. The information which 
is coming in the press is in a written form. 
The second, that is, speeh, comes through 
radio. The third, that is, the visual part of 
the information, comes through Doordarshan. 
If these are under the control of the Govern
ment' then they can decide in what form, 
the visual, oral or written form the informa
tion should go to the people, and if there 
are certain drawbacks in these three things, 
certainly Government can take ste ps to 
change. But €an you do it if it is made in 
autonomous body ? If you give them certian 
guidelines, then they will say that the 
Government is encroaching on the freedom 
of corporation. Like that, there will be many 
problems if an autonomous body is formed, 
and it is not desirable for the country also. 

Government should come forward and 
give top priority to cover the uncovered 
areas of the country by the television network 
and also radio. So far as TV is concerned, 
we have covered nearly 70 per cent of the 
areas. only 30 per cent is left uncovered and 
this should be covered during the Seventh 
Plan period. The uncovered areas are mostly 
hilly areftS, tribal areas and backward areas. 
So far as the north-eastern region j~ cortcern 
ed, a Master Plan has been drawn up in 
such a way that almost an the areas there 
wU) be covered. So, the 30 per cent uncovered 
areas lio mostly in Central India belt, some 
parts of the east'1rn ghats and some parts of 
the western ghats. ,1:hese •. af~s need special 
attention and they shouJ'd be covered during 
the Seventh Plan in a phased manner. 

In the case of radio, we have covered 
nearly 90 per cent. Only 10 per cent is left, 
out, and this also' ~hould be covered by radio. 
Why I am pressing this problem is' because 
the GOVCl"ltlmDt have'liyeD priority for trib.l 
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areas arid hi1l areas development schemes and 
all Ministries will chalk out programmes and 
schemes. There is a sub-plan to dev~lop 
tribal areas of the country. All ministries 
have to earmark funds for this purpose. If 
the tribal areas could not be covered during 
the Sixth Plan due to paucity of funds or 
because of any other reason, I urge upon the 
Government that this should be covered by 
tribal areas sub-plan schemes or the hill 
areas development schemes or the backward 
areas development scpclnes. 

Before I conclude my submissions; I 
would like to request the Minister because he 
knows my area well as he has visited recently. 
We have a low power TV transmitter at 
Koraput. Its range is 25 krn. But due to 
the terrain and the hills it is not covering 25 
km. Same is the case with the AIR, Jeypore 
t hough it is called All India Radio. 

MR. CHAIRMAN: If you have it at 
Kalinga in Phulbani district that will serve 
the purpose. It will cover 3 districts, Phulbani 
Koraput and Ganjam. 

SHRI GIRIDHAR GOMANGO: That 
is exactly what I would urge upon the 
Minister. As 1 was saying same is the case 
with regard to AIR. The name is All India 
Radio, but it is not coverin'g even the 
districts. Tribal and hill areas are mostly left 
out. Neither the TV nor the radio gives 
proper coverage to these areas. In the North 
East region the Governrnent have done a 
aood work. There they have selected places 
to instal the high-power transmitters and 
they are tagged on to lower power transmit
ters. By this all the areas are covered. I 
request the Minister to instal TV on these 
lines in other hill and Tribal 'areas. I also 
wanthim to give his v~ews while replying as 
to what he is going to do to cover the area 
uacovered by the TV and radio during the 
seventh plan and whether he is giving a 
thought to prepare a master plan to syste-
matically cover all uncovered areas by allocat
.ing funds and earmarking funds and if 
necessary whether he can pursue with the 
other Ministries to provide funds to meet 
the expenditure so that almost all the areas 
will be covered before the end of the Seventh 
Plan. 

With these words I ccnclude my sub
missions. 

. PIlOF p', t KlJRIEN (Idukki) : I rise to 

oppose this motion. The motion says that 
the Doordarshan and All India Radio should 
be brought under an autonomous corpora
tion, as if, when it is made an autonomous 
everything will be all right and as if the corpo
ration, mover believes that all autonomous 
bodies in our country are functioning well. 

This opinion I heard a few years ago. 1 
do not know why the Janata Party which 
came to power did not bring in a legislation 
to tnake it an autonomous body_ When one 
is ~itting in the opposition, one can really 
feel that it should be brought into an auto
nomous body. But suppose the same person 
is coming to power, then he forgets it. I do 
not know why a Member in the Opposition 
shoulJ feel so. Look at the time the 
Members of the Opposition get on the TV or 
ATR and the time rul ing party members get. 
1 would request the Minister to make a study 
on this. The ruling party has 401 Members 
in this House and the Opposition has Jess 
than one-fourth of the total. But, by any 
account, the ruling party should not get 
lllore than one-fourth of the time. But how 
much is the time that they arc getting 'I You 
just s~e whatever is rajs~d in the Zero HOUf, 

the Opposition takes away a good part of 
the time. 

SHRI M. RAGHUMA REDDY: You 
an: taking inside. YOli must take outside also. 

PROF. '~. J. KlJRIEN : Let me talk first 
about inside. Then I will talk about outside 
also: Whatever issues are raised here during 
the Zero hour, mostly those iss use are 
raised by th~ Opposition Members and you 
find it mentioned in the TV. We are also 
raising, but we do not, ~et" that much of 
pUblicity as the Opposition p~ople are getting. 
This very same TV and AIR-which accord
ing to them is controlled by the Government , , , 
is giving more publ:city to the opposition 
than what is given to us. 1 want the Min'ister 
to Consider this aspect that even the AIR 
and the TV (which are under the Minister"s 
charge) are giving more publicity, if Bot 
disproportionate publicity, to the opposition. 
What does it mean? It means that this 
department is functioning independently, in 
effect. it is an independent body. It has got 
the freedom within its framework to broadcast 
whatever news it gets or to eliminate what
ever it does not want. It has got full freedom. 
It is not the case that the Government is 
givins any' sort of directive to publish a 
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part~cular news or not to publish a particular 
news. S~, this is the most important 'aspect. 
For this, I must congratulate the Minister 
and the Government. This is the best tradi
tion that we have built. We inherited this 
tradition from Pandit Jawaharlal Nehruji, 
Indiraji; that tradition is being continued by 
us. Even though the AIR and TV are with· 
in the Government's control, yet we must take 
into account the fact that they are functioning 
independently. They are completely indepen
dent. They are not influenced by imperiali
stic or vested interests. What I am saying is 
this. You make it an autonomous body, what 
will happen ? Will we have any control? 
Will the people have any control ? \Yho 
will have control on that autonomous body'! 
Consider the present situation. You know 
what is happening in our country. What is 
most important is the unity and the security 

17.00 hrs. 

of our country. At all costs we must 
maintain the unity and the security of our 
country. 1 wish to point out to you that 
AiR and TV help llS very ll1Llch maintain 
the unity and security of the country. They 
create the necessary awareness among the 
people about the need for defence and 
security of the nation. So, in this area, they 

. are helping the nation. If these are converted 
into autonomous bodies, J do not know what 
will happen. You may be comparing with the 
British Broadcasting Corporation or some 
other Western media. What is happening, 
there, I would like to ask you. Are you 
prepared to copy all the things from the 
West? I am asking my Marxist friends and 
friends from the Opposition. How can you 
advocate that the practice of the. western 
media should be followed llere too? You 
know what happened in BBC. The BBC 
allowed the broadcast of Cho~han's statement 
that our late Prime Minister should be 
assassinated. When we asked them about it, 
they said, it is autonomous and all that. 
What I say is this, In Britain also, these 
Corporations are conrolled by imperialist 
forces. They are being used by imperialists 
to achieve their designs. They have got 
certain designs. They ba ve got certain 
ambitions. They have got their own plans 
about the third worl,d. They have got their 
own plans for the non·aligned world and 
they are using their media for that. Not only 
that. These forces, these vested interests are 
\r>,in, to enter, to penetrate into our countey. 
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Wherever poss.ible they are trying to 
inn Itrate. to inject their. ideas in 0,,", ~ountry. 
Can you assure me that' if it is made an 
autonomous body' it will not be infiltrated 
by these imperialistic forces ? What is 
happening in Sri Lanka 7 As you know, w~ 
say that in Sri Lanka, lhe Tamil population 
is being exterminated by' the SinhaJese. But 
actually what is the reason? Jt is not jllst 
that the Sinhalese are trying to exterminate 
the Tamils. It is mu~h more then that. Wbat 
is happening is, these people are 
dancing to the tunes or acting according to 
the designs of the Imperialist forces. How 
did it happen ? Because Mr. Jayawardane 
is helping the operation of these agencies 
there. Jayawardane declared that everybody 
who free to come; even Imperialists can 
come. The Israeli MOSSAD are op.!rating 
there. The Voice of America is allowed to 
put of its transmitter there. These forces are 
working there. And what are their designs 'f 
We know them very weJl. Actually these 
imperialist forces are posing to be great 
friends of Sri Lanka. But what is the 
reality? The reality is, that they are trying 
to de-stabilise Sri Lanka. Their intention is 
not to bring the Cold War but Hot War to 
this region and real war to this region. They 
don "t want India to develop and to prosper. 
They want to de-stabilise India. The~e 
forces are at work and they are very power
ful. They have got very powerful weapons. 
We are conscious of their designs. If you 

make this madia autonomou") then one day you 
will find that this media has been infiltrated 
by foreign agents and then you may not be 
able to control it. Therefore, Sir. I would 
request the h0n. Minister through you tha t 
this idea of making it an autonomous 
Corporation should be abandoned once for 
aJl. I would also request the hon. Member 
to withdraw his resolution. 

SHRI G.M. BANATWALLA : Otherwise 
it will be defeated. 

PROF. P. J. KURIEN : Another point is 
that India is a country of diversity. On the 
other hand, in the case of Oreat Britain, it 
is a unitary State having one religeon, people 
speaking the same'language throughout the 
country, having the same creed of people, the 
same colour-they will not tolerate any 
other eolour of people. That is the whole 
probl~m. But what is the condition, in our 
country? Our culture is compOlite ODe. 

Yo~ will find a ~~liar uniqueness .in this 



country uniqueness is unity in diversity. 
therefor~. to mai.Qtain unity ill diversity the 
media sb~uld set the, COQpq'~tion of, th: 
people having different cult,u,res, different 
views and it should represent the people who 
speak different languages such as Hindi, 
Tamil, ,T~lglit Malayalam, etc. This is 
possiple, only if it is cpntrolled by the national 
government or the Union Government which 
represent ail the States. If you convert it 
into an autonomous body and appoint a 
Chairman bringing this body under his 
controL then this autonomous body will 
ha ve to work according to this whims and 
fancies. We do not want that ,to happen. 
We wan t that the mc.:d ia should represent 
the people's wishes and aspirations. That 
can only be possible if it is controlled by the 
Union Government and not hy the State 
Governments. Of course, the Minister is in 
charge of this body. But he is controllt!d 
by all of us, all the Members of Parliament 
represent their constituencies right from 
Kashmir to Kanyakumari, from Gujarat to 
West Bengal, Assam and Manipur on the 
eastern region and also the Union territories 
of Andaman and Nicobar Islands. Every 
Minister is answerable to the Parliament and 
therefore he is indirectly controlled by all 
Members of Parliament. But if it is. made 
as autonomous body, there will be one 
gentleman as the head of the body and there 
will be no supreme body like the Parliament 
to control him directly and he will not be 
controlled by the Government also. Of 
course, ,the Government will appoint him, 
but once appointed, he is free to do things 
according to his whims and fancies. I would 
therefore point out that this Resolution is a 
very dangerous pne as far as the unity of the 
CO!1cerned. 

Sir, in this connection, 1 would like to 
make a few suggestions. As I have already 
mentioned. tile A.I.R. and the Television 
should try to foster unity among t he people 
of the country. bring about emotional integra
tion among the people. the problem is that 
the TV and the Government should get 
cooperation from different States. There has 
to be cooperation from different States more 
or 1ess and then only emotional integration 
can take place. For example. as Shri Munshi 
wa~ mentioning, you screen films frum 
different States, from West Bengal. Gujarat, 
Kerala, from all the States. When you 
screen these films, there should be dubbed 
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into English or Hindi so that more' people 
ca'n understand them. When I come to 
Delhi, I have to stay two or three months 
for Parliament Session and I very rarely see 
a Malayalam film. At least once in a 
fortnight, a good Malayalam film shou1d be 
screened and in. order to make others 
understand, we should also have it dubbed 
into Hindi or any other language. 

I shou1d congratulate the Mjnistry for 
one thing. As a result of the wisdom of our 
late Prime Minister, nearly 70 per cent of our 
people are under TV coverage now. I request 
you not to forget the remaining 30 per cent 
also. By the end of the Sevellth Plan, the 
entire country should be hrought under TV 
coverage. ]n this connection, J WOli lei like 
to mention here that in the district of 
Pattanamthitta ~nd in my constituency Idikki 
district, many people have purchased TV 
sets. But unfortunately, they cannot use 
them because it is not covered either by the 
Trivandrum transmitter or the Cochin trans
mitter. You are going to remove a low 
power transmitter from Cochin. I request 
that the low power transmitter whkh you 
are going to remove from Cochin may be 
installed in Pattanamthitta district so that that 

area also could be covered. Any in Idikki a1so, 
I request that there should be a low power 
transmitter installed. So please a110t two 
low power transmitters for Kerala in the 
current year itself so that our area is 31so 
covered by TV. 

I would like to make one very important 
suggestion. Now you have brought TV to 
70 per cent of our people. As you know 35 
per cent of our population is living below 
poverty line and these people cannot afford 
to buy a TV. Therefore, I sllgge~t that 
Government should devise such a plan, 
which one community TV is installed in each 
Panchayat in the country. This is very 
important and 1 request that the ] and B 
Vlinistry should take initiative and do it this 
year itself. so that our entire population will 
benefit. With these words, I strangly oppose 
tile resolution moved by my frierd Shri 
R;eddy. 

SHRI SRIBALLAV PANIGRAHI 
(Deogarh): ~1r Chairman, Sir, I take the 
floor to oppose the Resolution brought for
ward by the hon. Member from Opposition. 
I wonder what prompted my hone friend fron1 
Opp,~sition to bring such a resolution. . Of 
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course" this matter has been discussed in 
different forms here in this House earlier 
and there have been many reports brought 
out on this. This is not the first time that 
we discuss it here. In fact, some years 
back, white the Janata Party was in power, 
they were talking loudly, they were very 
vociferous against the prescnt system of 
working of our media, viz. Radio and 
Television. They wanted them to be under 
a corporation. 

They were also very much against 
defections, at least in words. They were 
talking about an anti-defection legislation 
which they could never do during the life
time of their Government. Congress is also 
against defection; and Congress is sincere 
about it. That is why in the first Session of 
this Lok Sabha, this Government could pass 
a legislation to that effect.- So, had there 
been any basis or justification behind this 
Resolution, it was the Congress which could 
have come forward with the neces-sary Bill. 
But there is absolutely no basis and no justi
fication behind this Resolution. So, I would 
like to oppose it, and oppose it \vith all the 
emphasis at my command. 

It is regrettable that it has become a 
mania for a section of our people 1.0 under
mine the working of our different sY5tcms and 
organizations working in our countp. and to 
praise some foreign organization~. They like 
just following and copying such organj~ations 
or systems. 

While talking of an indcpcndcn1 corpo
ration being placed in charge o! I )ur media, 
frequent references arc made to 1 he working 
of BBC and the Voice of America But do 
the people who make such rcft:rence feel 
that the systems-social, economic and 
political-are not similar in England. lndia 
and America '? Our systems are different, 
our situations are different and we cannot 
just copy any other organisation: j·e it BCe, 
Voice of America or any other '. 'rgani:lation 
functioning in any socialist country. We 
have our orginality and our own systems. 

As rightly point'!d out by the previous 
speaker, our problem is the mainl~nance of 
unity amidst diversity, which is al'vays threa
tened. In fact, I compliment thi!'> Ministry 
for the wonderful work that it d()e~ through 
Radio and Television, jn maifltaining the 
inteSTity and unity of this country. I fact, 

our Doordarshan and Akashvani are symbols 
of nationar integration. In the course of 
the past few years, how much of expansion 
the Government has undertaken in tbis field? 
There has been a terrific expansion. What 
was the percentage of TV coverage earlier? It 
was Jess than 10% at the beginning of the 
6th Plan. At the end of the 6th Plan, what 
was the percentage it hlS achieved? About 
70%. What a fantastic growth ! I put just 
one question to our friends in the Opposition. 
Could it have been possible If the Govern
ment had not taken interest; or if it had been 
managed by some independent organization? 
What sort of people could man this orga .. 
nization, what sort of relationship they can 
have with Government, what report they can 
have with the Government-all these things 
depend on so many factors. I wonder how they 
feel that everything working under the Govern
ment directly is bad, is wrong? How some 
organisations made independent of the 
Government control become all right, became 
ideal? Do they not see the working of the 
corporate bodies, municipal corporations, 
universities? Then why there is an in
creasing demand to take over such insti
tutions in every State almost? In every 
State, universities are being taken over, 
municipal corporations are being taken over, 
because in some pJacest they turn out to 
be centres of cO.rruption and inefficiency? 
How do they expect th~t the Akashvani and 
Do~rdarshan-i'f they are put to the charge 
of a corporation-there everything will be 
all right? What is wrong now? What is 
wrong with our system now which they want 
to remedy by changing its administrative set 
up ? 

There are different political parties 
incharge of administration in different States. 
There are radio stations also in their respec
tive States. Do they not carry their 
programmes to the people'? Do they not 
highlight the performances of their Govern
ment that are worth highlighting? What 
is their al1egation ? 

After the budget speech here, the reactions 
of the members of all political parties not 
only the ruling party onli were available 
through the radio. The number of opposi
tion members who were approached by the 
T. V. and AIR was much more. 

At the time of elections, there are so 
many p.1itical parties. Even there are some 

,1\ 



sort of sian board parties which do 'not exist 
reallY,' even those parties ~ ,iveli the '~t 
of conveyina their views to the people tltrouab' 
radio and T.V. If you take the time taken by 
the opposition parties' and the ruUIlI party 
you will find that the ruling party took 
just ,a fraction of the time what tbe opposition 
parties look. Most of the time is taken by 
the' opposition bere inside the House and 
also outside the House in the radio and T.V. 
Where is the allegation? What is their 
discontenment for which they. are repeatedly 
raising the question from time to time some
times inside the House and sometimes out
side the House. This feeling should go and 
there should be some constructive suggestions. 
I was going through the debates and also 
the records and I have found and it has been 
proved with figures, with statistics that there 
has been nev-cr any injustice done to the 
opposition parties in term5 of coverage in 
the m,dia. D)ordarsh'1n and radio. Som~

tim:s som! lapse miY be there. To err is 
hU!11.ln. But on the whole the present 
working of radio and T. V. 'it was weigh 
h~lvily .in favour of oppo:;it~on plrtiei. The 
ra.dio and the T. V. have a purp(l)~ful role 
to fulfil in over d~v~lo;>ing e;;l)nomy;' t~ey 
have to m)bitise public opinion to support 
tn! plan of d!v!lo)m!nt. Th!re ~re three 
functions of t!1! m !:iia t D )or~a.rSh~,n aQ~ , 
Aka:9bN.ini : (1) to triform (2) to 'educ'ate'and . 
(3) to enter'tain. In it demJcr~tic' socie'~y, it, 
has a very major role to ploy and it is also 
piaying its role. Of cours~, there is always 
scope for improvement in every field. I don't 
say that we have achieved perfection; and 
naturally when we think that there is a 
perfection, then there is a danger. That we 
cannot go beyond that. The hon. Minister 
should also see that the radio and T. V. are 
effective instruments of education in our 
society. When about 70 percent of OUf people 
of this county are still illiterate and also 
below the poverty line, we have to get them 
involved, rural people, people from far flung 
areas which we cannot cover, because there 
is no' communication, r02d communiction; 
trains also do not go there in the voyage of 
our development. 

At least we reach them through Akashwani 
and T. V. They have reached the people .. 
There should be close coordination between 
different wings of health and tbe education 
Ministries with Akashwani and Doordarsban 
in, their prograrn~~s for the 'people. 

or course Pandit Jawabarlal Nehru some 

times said· that be would prefcr a semi .. 
autoo01llo11S . corporation : not exactly auto
nomous corporation. "But at the appropriate 
time". be hastened to add. What is tho 
that approprjate time ? 

What is tbe soCial order achieved so· far 
in this country? Is the climate congenial 
for that-? 'Some times, even we also feel 
that it may be better, if an autonomous cor
poration is there. But on a careful scrutiny, 
ca.reful examination and' a caretul considera .. 
tion we find that it will not be better-ratber, 
it may be worse! 

You see aBC; bow it bas caused 
embarrassment' to the U. K. Government 
on several occasions. Recently Jagjit Singh 
Chohan the professed leader of Khalistan he 
went on the media. He went to tbe BBC 
and advocated Khalistan and caused 
embarrassm~Dt to that Government .nd the 
Government had to say that they had no 
control over BBC. The BBC and VOA do 
not have the same sta..,dlrds towards aU the 
problems. They have one standard for 
their owri internal mltters and another 
standard or al'proa~h towards the outs~~~ 
w;>rld. This "is' bld. We c~nnot have 
slmilarly tw~ s~andards .. 'loA people say' 
thit fh~y are, indep'Qdent, tbat they can 
cr.iticis~ a~rb~dy." B~t.'~ha~· ts t~ei,~ appr?~~~ 
to the f~~o~ m'6~ep?e'nt ~J~ ,~<;JU't(\'. AtrIC~ ~" 
What is 'tbelr approach -towards the apartheId? 
What is their approach towards racial·· 
discrimination in America? So many things 
can be asked like thlt. Therefore, we should 
be prOlld of our own heritage, our own 
originality, and w~ should develop our own 
system, keeping our own situation our own 
requirement in mind. We need not have to 
follow some other system, some foreign 
system. 

Now Parliament has, as the hon. 
Members have said earlier, considerable. 
But in case there is an autonomous organisa
tion Parliament will have no control over 
them. Do they want is that way 1 In a 
country like India Parliament is represented 
by all sections. In a vast country like th!s, 
do they feel that it will be useful. ,,:here. unl~Y 
is the consideration 1 Unity in diverSIty IS 
our country's " speciality. If we form a 
corporation Parliament will not have any 
control over the autonomous corpora
tions. ' Now we can take the Minister 
to \'\\Q ~bout any evils in the working of 
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out Media. If a corporation is formed. what 
can we do '1 We can ,ask the Minister aDd 
an alibi can be ri&btly taken by tbe Minister 
that he has no control over it. Is that what 
we aspire for '1 

Again, we a~e still developina. It is All 
India Radio. That is, all over India these 
proll'ammes have to reach. They have yet 
to reach aJl over the country. Somethinj is 
still lacking and in the field of T. V. also we 
have to cover further around. Naturally. 
that requires Jot of money. Our Government 
is providing the Ir.oney, as it is directly 
dealing with media. In U. K. that Govern
ment is not able to deal with the B. B. C. 
Presently, our system of work ing is better 
and Government is able to deal with the 
Media. I would say that the role of the 
private bodies in the country is far from 
satisfactory. There is always a demand 
from different sections at different times to 
take over the pri~ate bodies. 

Then so mlny programmes like the 
Janavani have been introduc!d. People love 
tnese program ll~S. Th~y appreciate them 
v,ry mucb. Th,y have a direot communi~a
cation with the Minister. The are putttng 
questions to him and are getting answers and 
the peopl., or the co lotry are able to know' 
aU these througb this media. Moreover, if 
there are lapses tbey are also btouaht to the 
Dotic~. Government should so ahead with 
such programmes. 

This year we did not have an apportu
nity to discuss the demands of the Ministry 
of Information and Broadcasting. So, 
naturally when we let an opportunity we 
have to place some of the problems before 
the Minister. 

First of all I would ]ike to take this 
opportunity to congratulate the Hon. 
Minister and particularly our late lamented 
Prime Minister who did a lot in expanding 
Akashwani and Doordarshan qualitatively 
and quantitatively. 1 would also suggest 
that a broad-based advisory committees 
should be set up in different stations in order 
to make the AIR and Door-Darshan 
programmes more interesting and useful. 

With your permission I will narrate a 
bitter exp-erience of mine in this reprd. 
About two years ago I got a Jetter from 
Doordarshan Kendra, Cuttack, saying that 
they had constituted a prosramme advisory 

Corporatloll, 

com .. ittee, atUt tlley were kind enough to 
iadicate that I wu a member on that 
Committee. But till today tbat committee' 
bas not met. 1 once received a notice for 
atteadina its meetina, but while I was lettinl 
ready for the meeting. I lot a telegram . 
sayiog that the meeting had been postponed. 
After that 1 did not get any communication 
from them. So, my request is that such 
committees should meet frequently and that. 
they should be broad based having members 
from the Opposition parties and from the 
cultural life also so that the programme 
serves the largest interest of the country and 
that there is no cause of complaint from any 
quarter. What is the polities about these 
programmes? They are the people's 
programmes. They are simply for the unity 
and integrity of the country and it is to held 
the process of development that is fast taking 
up in this country besides entertaining them. 

I would also suggest that some 
accountability should be fixed with particular 
offi:ers. Some officers are heaving like 
10 keis. I would request the hone Minister 
to devise ways aod means to fix responsibility 
and accountability with appropriate power 
given to the local authorities. 

In had also earlier put some questions 
and discussed with the bon. Minister reaard
ina any States problems. Sambhalpur, in 
Orissa, is the first place to figure in the 
Doordarshan programme in the country. 
About a decade before the programme had 
started there. But surprising thing is that 
the Sambhalpur studio and transmitters are 
situated 300 kilometres apart. It is quite 
fantastic. Transmitter is there in Sambhalpur. 
But the studio is in Cuttack. This studio is 
meant for Sambhalpur, but it is 300 kilo
metres away from there. or late the authori. 
ties are looking for talents only within 40 kms. 
radius from the studio. I am also given to 
understand but it is very difficult to tap the 
talent in from Sambhalpur area and more
over, the programmes of this area are telecast 
after one month or so. Therefore, I would 
request the hone Minister kindly to set up a 
studio in Sambhalpur and aJso a high-
powered ,studio in our capital city, 
Bhubaneswar. Low power and high-power 
transmitters should be installed in Bbawani, 
Patna Berhampur and in Rourkella, so that 
greater number of people in the State can 
have access to the Doordarshan and AIR 
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national programmes. I also request the hoD,. 
Min.ia1e:r to start a ,DewS unjt in Sam~balpur. 
.Ji~ more and ll'lore proarammes sbou14 
be broadcast and telecast in local dialects 
c~liDi the people to understand the 
pf()arammes fully and to ,anerate tbe feelina 
of involvement in the national affairs. 

With the,o words, since you are ringing 
the ,bell. I take my scat. I conclude my 
spoccb opposina tbis Resolution with all the 
emphasis at my co,romand, and while compli
meating the Minister, I would request him to 
further strengthen the system and to plug 
whatever loopholes are there in the system. 

SHRI RADHAKANTA DIGAL 
(Phulbani): Sir, you and I represented to the 
Prime Minister to establish a T. V. centre at· 
Kalinga Ghat in Phulbani district, Orissa, 
which will serve three district viz. Phulbani, 
Ganjam and Koraput. There is no T.V. 
centre in Phulbani. The Phulbani district is a 
Scheduled Castes and Scheduled Tribes area. 
It is a tribal belt. Further, when the TV 
centre was opened at Berhampur, you presid· 
ed over the opening day ceremony as a 
Minister and also requested the Oovernment 
of India to have a TV centre at Kalinga 
Ghat and a radio station at Berhampur, 
Ganjam District in Orissa. 

Through you, I once again request the 
bon. Minister to open a TV centre at 
Kalinga Ghat in Phulbani District and a radio 
station at Berbampur. 

SHR[ K. P. UNNIKRISHNAN 
(Badagara) : Mr. Chairman, Sir, I am 
arateful to you for providing me this oppor
tunity when the House is discu(,ising this very 
vital matter of autonomy for Doordarshan 
and Akashwani. 

Sir, the form and content of Indian 
broadcasting has undergone dramatic changes 
during the last four·and-a-half decades of 
its existence. It was in 1941. I think, this 
Information and Broadcasting beeame a 
Department of its own because of the 
requirements of war propaganda, and it was 
during tbe war that we were able to make 
the headway in broadcasting and when we 
became independent, I think we bad about 
9 or 10 broadcasting stations. But as in 
other fields it must be said to the credit of 
Shri lawahadal Nehru that ~e Qruierlined 
tbo,~ce of tbis media of broad~liQl 
,'04 :wllUc .poakina in tbc Consthuont 

Assemb~y itself he had c·larii]ed that the form 
of orpnisation that ;be had ia mind was a 
~i·,autonomous orpnisation and he had 
made it vcry clear durioa those years that 
an o .... D,isation, something similar to the 
British Broadcastinl Corporation, ouaht to 
be our aim, may be the time was not appor .. 
tUlle, but I have had occasion to find, while 
JOillf thcouah. some of the letters, that Sardat 
VaUabhai Patel, who held this portfolio 
initiaUy did not favour this and then 
Panditji's ideas had to be given up at least 
for the time being. Therefore, in subsequent 
years also the idea of autonomy was very 
much in our minds because with the rapid 
developmC'nts in technological fields, parti ... 
cularly in the field of communications there 
was a feeling amongst intelligentsia that this 
was a medium which can be misused. I do 
not want to aHeae anything or refer to our 
present problems or predicament, but all this 
led to the appointment of the Chanda 
Committee in Sixtys, I think it is in 1964 or 
so that it lave its report. It is very clear 
from the demand and appointment of this 
Committee as well as the recommendations of 
this Committee that the idea of autonomy 
had developed and gained acceptance of the 
country as a whole. But in 1970, while the 
Committee report was discussed, it was felt 
that it was not the opportune time to go 
in for this change because there was an 
increasing realisation that a media like broad
casting-which was relevant then because it 
was before television came to India-could 
only be managed by a fair degree of 
autonomy and also in a country like this 
because we have a tremendous problem of 
communications in this country. Therefore, 
before we 10 into different aspects of auto .. 
nomy. the problem is whether we have a 
communications policy. 

J would urge upon the hone Minister to 
outline a communication policy. I would 
want him to come forward with a White 
Paper on bis Government's ideas and inten. 
tions b~rore we go into the structure, form 
.nd cootent of autonomy. It is very impor
tant bcrcause after Chanda Committee 
recommendations when it was felt that it 
was not opl'Qrtune time, there was some 
demand at· tbat time for further changes being 
brou,ht about ,in the structure of All India 
~dio. Jut tben came the period of cmer
POQ),. WithQUl even discus, iDa varia,,,, 
UIOQiatod 4_stlOD. of ~ow ,be media WM 
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misused during the eme*ncy, I woulcl only 
like to rec&lll that the AIR. bad worked out a 
Code. From 1947 to 1975, tbere was an Alit 
Code which was effectively utilised even by 
the Government. But tbat COde was 
souabt to be replaced by tbe then Minister 
for 'Information aild! Broadcasting which 
proved to be a disaster. Therefore, I would 
want him first to outline a communications 
policy for tbe country through a WhUe Paper 
or through other pronouncements and prefe
rably through a White Paper. It is very 
important in the sense that we have certain 
basis differences from other small countries 
which have experimented the problem on 
autonomy of its television as well as broad· 
casting. 

I must go back, ~ history. ,For the last 
SOO years, in the bistory of this country or 
even the sub-continent, there ba ve been 
powerful assertive rcsional forces and cultural 
forces as well as assertive liOluistic cultures 
which have developed. In many cases, they 
have acquired a distinct national identity. 
When I say national identity, plea~e do not 
misunderstand me. I am using the word in 
a particular connotation, identity of their own 
and it is very important that the communi
cations is primarily admitted within this 
homogenous aroups. That has been a 
problem in India more than anything e]se. 
With our own low, levels of literacy - you 
are aware that we have more illitera·tes 
today than in 1947 in terms of numbers in 
spite of increasing percentage-these two 
mediums by which you transmit messages and 
communication through visual images or 
through spoken words acquires importance. 

Therefore, it is very important that we 
outline a strategy' for communications for 
the next 1 S years when by 2,000 we will have 
at least covered 40% of the TV and I presume 
that at least 80-90% will have their broad
casting receivers. 

Similarly, the concept of autonomy which 
has been lone into by the Prachar Bharati 
CommiUee of which, I romember in the 
Select Committee I was there, needs to be 
reviewed also. While the idea of autonomy 
is very desirable, I am not sayin, that there 
is no alternative to autonomy. If wel':.re, to 
retain our democratic structure and if we are 
to retain the unity of t'he . country, then' 
autonomy of these'medias are very 'importaftt. 
Tberofote, what I am s.yin, is,that. :ir tbe 
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national communication set .. up has to have 
credibility, accuracy as we1l' as perst*tive, 
then it must lain autonomy. But ,before 
autonomy comes, it is very important tbat 
we must clarify our own ideas, the Govern
ment must clarify Its own ideas about the 
communication set-up. 

SHRI C. P. THAKUR (Patna): Sir, I 
rise to oppose this demand of tite Opposition 
regarding setting-up of autonomous corpora
tions for TV artd radio. It appears that the 
demand of the Opposition is born out of 
frurtration, despair and loss of hope. Any 
Opposition which has some ambitions will 
not indulge in such things. Every country, 
at a particular time, defines its ainl, and to 

, achieve that aim, it has to fix certain priorities. 
There, the Opposi tion also has some 
functions to discharge. At the moment, the 
aim of our country is to grow strong finan
cially. industrially and in every respect. To 
achieve tbat aim, our radio and television 
have to playa very important part. We have 
to co~sider at what stage are our radio and 
television. They are in a growing stage; they 
are rather in an infancy stage; they have yet 
to grow. So, as one of my hone friends, said, 
the time is not ripe for making them autono
mous. After they have grown, then we can 
consider. At the moment, this department 
should be under the control of governmen t 
so that it helps in achieving our national 
objective. Radio and TV have to project the 
aspirations of the people and th~y have to 
develop fully. For example, one of the major 
problems today is family planning. Radio 
and TV can be utilised very well to popula
rise this programme. But we are not doing 
it. I Will cite one example. In the USA, one 
night electricity went off and the people did 
not see the TV. This resulted in a baby 
boom. In our country also, in the night we 
can have more interesting programmes and 
thus we can control the growt~ of popu
lation. We can also give popUlation educa
tion through TV. We have introduced certain 
good programmes, bu t better programmes 
can stHI be introduced for the education of 
our scbool children, colJege ,students and also 
for students at the univ:rsity level. We are 
talkinl of science and technology. The 
complexities of technololY can be explained 
through TV. 

. At the moment we are surrounded by 
some adverse conditions internationa1ly. 
Somebody mention cd about Sri Lanka; the;y 
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have the Voice of Am'erica; they have implan
ted'vory powet1ul transmitter there, and the 
projection of ladia in' foreign countries is not 
good. We .arc projected as a country of 
snake .. charmers. Our radio is not abJe to 
counter the Voice of America or the DBC. 
This Department, in consultation with the 
Ministry of Bxternal Affairs, has to develop 
a very powerful voice, the Voice of India, 
so that we can project our correct image to 
the outside world. 

Now, coming to examine the structure 
and functioning of the radio and television, 
are we unjust to the Opposition ? No; we 
are not. They perhaps feel jealous because 
they see that the Prime Minister is projected 
when he is inaugurating something, the 
Ministers are projected when they are 
inaugurating something. But the Opposition 
bas not realised this fact that the Prime 
Minister, after he has become the Prime 
Minister, is not Prime Minister of a parti
cular Party but the Prime Minister of the 
whole country. And the country wants to 
see the Prime Minister and it wants to see 
the functioning of the Prime Minister and in 
that function wants to judge the capacity of 
the Prime Minister or the Minister, whoever 
is portrayed. Take for example USA. During 
the Presidential election there was a debate 
and during the debate people judged who 
was the better candidate. 'So all the time 
people ard watching you on the t~levision. 

They are al50 criticising you. I remember 
during the election time one of the Opposition 
Members spoke very well on the TV and all 
the listeners were saying that he possibly 
spoke better than others. In our country 
there is no one opposition. there are many. 
You know the audio-visual method is cer
tainly a better method for making an 
impression. So the Indian people see many 
opposition parties compared to one ruling 
party on the television and they also judge 
the performance of the performers there on 
the television. So actually the opposition 
should not feel jealous about it. I am not 
of the view that as we are in majority, we 
should get more time. I am of the view 
that even if we are in majority, equal time 
should be given to the opposition. I am 
therefore surprised that friends from the 
other side who believe in controlled system 
of democracy, are pleading for copying 
something. from ,tho imperialist country. 
They mentioned DBC. I als~ frequent1y 

hear BBC and I will tell you how they twist 
the things. One of our matinoe idols who is 
at present a Member of Parliament was 
very ill. I was in the United States. At 
that time tbe BBC said tbat one matinoe 
idol of India who is very popular amoDg the 
Hindus was ill. Actually in our country a 
particular scientist jf he is popular, we do 
not say that he belongs to any partie'ular 
community or religion. This is the mentality 
of DBC. They have a knack of twisting 
things. They take very ~reat care about their 
own country but when it comes to other 
countries they twist things according to 
their advantage. One should be very blind in 
saying that we should copy BBC. 

Our Department is doing very well. 
There is also scope for improvement. Some
body said about sports. I will suggest 
something more. There is no dearth of talent 
in Our country. When competition takes 
place in hockey, cricket, etc. and when they 
are shown on the TV, our experts sbould 
watch them and they should report to the 
committees or to the government of India 
and the Government should take note of 
that in selecting the players etc. for national 
and international events. 

Similarly, radio and television should 
also' broadcast programmes on the culture 
and reformers' and saints of the different 
parts of the country more frequently than 
they are doing now. If I belong to Bihar or 
the Hindi belt, we should know the culture 
of the Tamils, we should know about the 
Malayalam saints and reformers or something 
from east or Bengal or Mizoram and other 
places. It should do its bit for national 
integration. 

So a lot of things, I think could be done 
by radio and television and this is tbe time 
they should improve and a lot of things are 
needed and this is not the time to discuss 
that it should be made a corporation ••• 

MR. CHAIRMAN : The time allotted 
for this item is over. 

SOME HON. MEMBERS: Extend the 
time by one hour. 

SHRI C. P. THAKUR : Functioning 
of many corporatil is not upto the mark 
and the Broadcast. Department is doing 
~onderful WO~k. I suggest that the Opposi. 
tlon should witbdraw this reso!utioQ. 
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SHRf CHINTAMANI JENA (Balasore) : 
Mr. Chairman, Sir f rise to' oppose this 
Resolution moved by my hon. friend Mr. 
Reddy. Why I am opposing this Resolution 
is this. The wording of the Resolution is 
this. It says : 

"This House resolves that All India 
Radio and Door Darshan be converted 
into autonomous corporations to ensure 
objectivity, impartiality and independence 
of the mass media.'" 

The first question is whether they function 
with impartiality and independence or 
not. From that point of view I am ,asking 
the Mover of the Resolution. while he wHi 
reply, kindly to explain in which way this 
media is not independent and is not impartial. 
I have gone through the speech of the Mover 
of the Resolutio1. The hon. Mover of the 
Resolution and even some hon .• Members of 
the Opposition who have supported this 
Resolution. have. in a nutshell, told us that 
the system existing at present is not impartial 
and is not independent. 

Before we go to impartiality, now let us 
see how the AIR and Door Darshan are 
functioning and how they can be made more 
independent. Now, the present system is 
that there are certain officials who run the 
media of AIR and Door Darshan. If they' 
are converted into corporations, they will 
discharge their functions through some 
officials or whoever they may be. Those 
offi:ials nowadays might be serving under a 
particular Government. After being converted 
into autonomous or independent bodies, 
whatever my hon. friend may say, those 
officers may not be there but some other 
officers may be there. They will run the 
media. Those Officials will be serving under 
a Corporation or what~ver it may be. You 
may name it Corporation or anything else. 
That Corporation will also function through 
a Governing Body or a Management Body 
or a Board of Directors. Who are those 
Members? There is no electoral college to 
elect those members who will be functioning 
as Board of Directors or Board of Manage
ment or whatever it may be called. Tbat 
means, the Directors will be nominated by 
the Government which is a party Govern
ment. As you kno. our Constituiton 
prov\des that in the staTes as well as in the 
Union lovel, we wm have party Government. 

Today the Congress-I is iD power; but aftor 
some time it may not. Some other party may 
be there. Perhaps my hon. friend Mr. Reddy 
might be thinking that t}ley will Dever come 
to power; and so, let us have autonomous 
bodies )ike these; ,this Conaress·I wiD temaia 
in power for one century to come. From 
that point of view only.I would say. if tbe 
particular Government nominates persons 
to the Board of Directors. who will be thOse 
nominees 1 Is there guarantee that they will 
not be political men ? That is one thing. 
Another thing is this: In a democracy like 
ours, every citizen may have some political 
affiliation; it may be this party or that party. 
~hatever it may be. Now I wish to cite how 
2 or 3 corporations of our country are 
functioning. We have gone through the 
functioning of the State Electricity Boards. 

MR. CHAIRMAN : The hon. M~mber 
may continue next time. Now we wiIJ go 
to the next item - Half-an· Hour Discussion. 

18.01 brs. 

HALF AN HOUR DISCUSSION 

[English] 

Location of Industries in No-Industry 
Districts in Orissa 

MR. CHAIRMAN : Now the House 
will take up Half-an .. Hour Discussion. 

Shrimati Jayanthi Patnaik. 

SHRIMATI JAYANTHI PATNAIK 
(Cuttack) : Mr. Chairman, Sir, I am glad that 
this subject has been taken up for Half-an
Hour Discussion today. 

Sir, the main thrust of our Industrial 
Policy is the eradication of regional imba .. 
lances. The scheme of settins up industries 
in No-Industry District is intended to cover 
more and more areas in the country and to 
prevent their wncentration in town and city 
areas. When I say that we will have to 
remove the regional imbalances, I must point 
out that Orissa has been totally discriminated 
with raprd to the identification of the areas. 
Economic backwardness should be taken into 
account. Orissa bas tbree non-industry 
districts. Many more districts are left out 
which arc backward and tribal also. Thore 
are some districts wbcrc more than sot6 of 


